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CA NO. 102/2019 in CP No. (IB 211/ALD/2017

Ms. Babita Jain, PCS for the RP is present.

The Registry is hereby directed to issue a formal notice to the Respondent including

the Member of Suspended Management and Member of COC that apart a copy of
this proceeding alongwith the petition be communicated to the Director of

enforcement so as to invite their response on the present petition.

List the matter on 9" July, 2019.

Dated: 27.05.2019
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